
I{ATIOI{AI COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

CORAM:

PRESENT: SH. R. VARDHARA'AI{
HON'BLE MEMAER (J)

SEqTION OFTHE COMPANIES ACT; 163

S.NO. NAME OESIGNATION

c. P. NO. 10/163/14

SH. M.K. HANJURA
HON'SLE MEMSER (J)

ATTENDANCE.CUM.ORDER SHEET OF THE HEARTNG OF NEW DELHI BENCH OF
THE NATIONAICOMPANY LAWTRIBUNALON 2E.09,2016

NAMEOFTHE COMPANY:\,I/s v . O 1P'dLdsf CJpLd V/ . MA. Peve Llrerpnses Pvl. Lld.
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